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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Criminal)  No.  286/2022

NAVIKA KUMAR                                       Petitioner(s)
                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IA No. 103459/2022 - EX-PARTE AD-INTERIM RELIEF
 IA No. 103460/2022 - EXEMPTION FROM FILING O.T.)
 
Date : 16-09-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE M.R. SHAH
         HON'BLE MR. JUSTICE KRISHNA MURARI

For Petitioner(s) Mr. Maninder Singh, Sr. Adv.
Mr. Neeraj Kishan Kaul, Sr. Adv.
Ms. Ruby Singh Ahuja, Adv.
Ms. Meenakshi Grover, Adv.
Mr. Pawan Noray, Adv.
Mr. Varun Khanna, Adv.
Ms. Kritika Sachdeva, Adv.
Mr. Lakshya Khanna, Adv.
Mr. Dhruv Sharma, Adv.
Mr. Raghav Agrawal, Adv.
Mr. Jappan Preet Hora, Adv. 
Mr. Prabhas Bajaj, Adv.
Ms. Ashita Chawla, Adv.
Mr. Ajay Sabharwal, Adv.
Mr. Pranav Saigal, Adv.
Mr. Raghav Tewari, Adv.
Mr. Navneet R., Adv. 

                    M/S. Karanjawala & Co., AOR
                   
For Respondent(s)   Mr. Tushar Mehta, SG

Mr. K. M. Nataraj, ASG
Ms. Swati Ghildiyal, Adv. 
Mr. Kanu Agarwal, Adv.
Mr. Navanjay Mahapatra, Adv. 
Ms. Rooh-e-Hina Dua, Adv. 
Ms. Neela Kedar Gokhale, Adv. 
Mr. Shailesh Madiyal, Adv. 
Mr. Nakul Chengappa K.K., Adv.
Mr. Harshit Khanduja, Adv.
Mr. Kanishak Bunderwal, Adv.
Mr. G S Makker, AOR
Mr. A.K. Sharma, Adv.
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Ms. Astha Sharma, AOR
Mr. Ravinder Singh, Adv.
Ms. Raveesha Gupta, Adv.
Ms. Mantika Haryani, Adv.
Mr. Shreyas Awasthi, Adv. 

                    M/S. Plr Chambers And Co., AOR

                    Ms. Taruna Ardhendumauli Prasad, AOR
Ms. Shreya Srivastava, Adv.
Ms. Ananya Sahu, Adv.
Mr. Aman Singh Bhadauria, Adv.                 

          UPON hearing the counsel the Court made the following
                             O R D E R

Heard Shri  Maninder Singh and Shri Neeraj Kishan Kaul,

learned Senior Advocates appearing on behalf of the petitioner and

Shri Tushar Mehta, learned Solicitor General appearing on behalf of

respondent  nos.1,2,  4  and  5  and  Shri  Ravinder  Singh,  learned

counsel appearing on behalf of respondent no.3.

Arguments concluded.

Judgment reserved.

(NEETU SACHDEVA)                                (NISHA TRIPATHI)
ASTT. REGISTRAR-cum-PS                       ASSISTANT  REGISTRAR
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